OFFICE OF THE CHIEF METROPLITAN MAGISTRATE: WEST DE
DUTY ROASTER FOR THE MONTH OF DBCEMBER?F;-E:;'O

The following Metropolitan Magistrates of West Distriet will wouk g Duty Magistrate, on the dates noted ngainst their names 11
13 enjoined upon the Duty Magistrate to hold trial oF gesused peracas involved in petly cases Whenever necessary snd 10 sttend 10 all urpent
\natters such as recording of dying declarmtion stc whenever sl atter 18 placed before them They should by available in theif homes un

the day of duty The Duty Magistrate would be assisted by his her own staft’
T N [ Name of the Judicisl Ofeens Working days | Room No
0 ) Shokeen, MM 0
. h . [-13.2020 | 103 Furst Floor
R'o H No )84, Mangol Pur Kalan, Delhi- 110085 10.12-2020 ICW;I‘:UIJM
(e-mail - anid Lo gmail com) Anneve-1l)
o Sh Manish Jain MM 02-12.2020 "

Ro BU- 79, Puampura Delhi

(e-mail - readermm | west@gmail co

(0] Ms Deepika ron, M M -

Rio 49, 1" Floor, Indra Vihar, Mukhsryee Nogar,

Opposite Delhi Univarsity International Girle o telDalh

03-12-2020 252

(e-mail - m%deounMuw.’g‘ gmall com)
Sh Aakash Sharma, MM :

ﬁrgo};s.\{o C.5S, 2¥ Floor, Chander Nagar Jangkpuri New Delhi-

04.12-2020 3o

03 Sh P Bhargav Rao, MM
R/o House No C-2, Block fi-1, Khasra No 8762, Sant Nagar,

Buran, Delly - 84

(e mail_-kkjudictaloficer2020Ggmail cym) =

03(Court Huilding

05-12-2020
Annexe-l

PR

(e mail -mmimact( | westanginail com)

08 Ms Aakansha, M M
R/o F-31, Prashant Vihar, Rohint Sector = 14,9l 110085

(e-maul - readermmOSmcivest iy iy | com)

07-12-2020
1

08-12-2020 208

o7 Sh Abhinav Panday, MM,
Opposite Lodhi Colony Raulway Station New Delhi-03

R'o House No 152, Block No 23 Lodhi Colony, Najaf Kluan Hoad,

14-12-2020

(e mail - Mnmnﬂsggmml com)
o8 Ms Necha Pande;, M

Sector 26, Rohini Delh

R/o Flat No $03 Block B Judicial officer’s Restdential Complex,

09-12.2020 92

(e-mail - g
Ms Medha Arya MM 11-12-2020 156
R/o C 1/39 Second Floor Janakpuri New Detht 110058)

! (e mail SJudicialmmO2westgigmall com) J

[ 10 Sh Devanshu Sajlan, MM 18-12-2020 A(Coun Builindg

" R/o 411, Virat Apartments, Paschin Vibar, New [lhi-110087 Annexe-1) \
(e mml - readermmOSwest@gmail com)
1 Ms Tania Singh, MM 15-12-2020 248

R/o F-36, First Floor, Lajpat Nagar, Pant-11, Delhi
(e maul - mmmahilacount03wesi@@ygmail com)

16-12-2020 REE]

12 Ms Neetu Nagar, MM
R/o 16- G/1, Gali No. 16 Molarband Extension, DadarPur New Delh
(e-mail - readermahilacourtOl west@gmail com )
13 Sh Sukhjeet Singh, MM 17-12-2020 102 First Floor ‘
Room No 20, Judicial Hostel, Delhi Judioial Academy, Sector-14, (Count Building
Dwarka, Delh Annexe-1l)
|_(e mail -niact03west mail cont)
14 Ms Babita Puniya, MM 19-12-2020 33

R/o Flat No 104 Type-V Karkardooma Court
Residential Complex Shahdara, Delhi

(e-mail - Sihedt )
15 Sh Rakesh Kumar-ll MM
Rio H NO 702, Block B, Judictal Oficers Flats

Sector-26 Rohim Delh

2 |
31-12.2000 | 336A "j
89

3
22-12-2020 2

(e.mail - S .
16 Sh Puneet Nagpel M M
R/o House No B-302, Judicial officer Resid

26, Rohini Delhy,

ential Complex, Sector-

23.12.2020 101 Fiest Floor

(e ma - reader mmO7westajgmail com)
17 Ms Charan Salwan, MM

Flar No. 206, 2™ floor, Sarta) Aparinents,
Rajourt Gurden, Delht - 110027

(e mail_- mmninct02west@gmail com)

(Court Building
Annexe-11)

24-12-2020 158

18 Ms.Sonam Gupta, M M.
R/o U-73, DLF Capital Green,

Shiva)t Marg, Delin -1 10015

—

(e mail - rtadernunOstt@mnll ¢ain)

. i ed
Chhavi (."Jm’l‘i:poo'

. 3020.11.28
Kapoor  1i1327 053

-



As verbally
) Courts of West

Distriet, Tis Hazar|

()
" m T
Delhi, it 13 orderad that in order to

wmooth functioning of the

Mgtropolitan Magistrates of West District are deputed as Duty Wlonmmm;“..”;.nrwm""*’

as Duty Magistrate-1 and Duty Magistrate-11 on the daes noted pames
termed as Duty MM-{ and Additional Duty MM will be called as o:y" r-'.:‘uml'ium L4 i
by 1100 am and remain thers up 10 $00 pm or till the disposal of remand and

holidays the work shall be divided as per the following schedule -

December 2020 who will wori,
regular Duty MM of the day will b
Duty MMs are required 1o resch i cour
other misc work whichever o later On

1) The Duty Magistrate-1 shall deal with work pertainirg to the followi
ng Police Station -
(1) Anand Parbat (2) Mari Nagar (3) Janakpuri Metro Station (4) Khyala($) Maya Puri (6) Nangloi (7) Nihal Vikar

(8) Paschim Vihar East (9) Paschim Vibar West( 10) Raja Garden Melro Rajoun G
Circle Kamia Market (13) MCD ChllChallan[IﬂEw:.umun No Su:iuo‘nul” A e

2 )The Duty Magistrate-1l shall deal with work partaining 1o the tollowing Police Station -

(1) Crime Brangh and of any other branch/cell ete.(2) Eow (3) Kiru N

e agar (4) Madi Pur i 5) Mot N, '
Mundka (7) Patel Nagar (8) Punjabi Bagh (9)Ranhola (10) Ranject Nagar (1 I)ST; (::a!hm fn:!.‘\ T.:-mlcﬁi inle
Darya Gany (13) Traffic Circle Model Town (14)Tilak Nagar (15) Vikaspuri (old)

f:o Oste Duty MM-{ Duty MMATT - ‘1
ol f’;}’;gﬁ"‘ :} Pt Nagpal. MM M Aakansha, M M —
o House No B-302, Judicial officer Residential | Roo F- X : . !
Fctcmmlm Sector- 26, Rohin! Dulhi ,fMi: '_f:';:)';‘s’“ Vit Robini Sectar~ ‘
- oom no 289
Room No 353 |
(¢ mail - readermmOTwestghgmail com ST > e 1
02 12-12-2020 Ms Medha Arva MM ) {e-mail : readermmOSmewestiigmail comr
(SECOND R/0 C 1739 Second F A
SATURDAY) 110088 econd Floor Janakpun New Delhi | R/o House No. 152, Block No 23 Lodhi Colony
- R No 356 Najaf Khan Road, Opposite Lodhi Colony
oom No. 3 i Railway Station New Delhi-03 \
(e mail ~JudicralmmO2westirgmail cont) Room NO 268
¢ mail - readermmOd westwgmail )
03 [ 13-12:2020 Sh Devanshu Sajlan. MM e I UL -
(SUNDAY) R/o 411, Virat Apaniments, Paschim Vihar, New R/o F-31, Prashant Vihar, Rohini Sector -
Delhi-110087 14 Delhi -110088
Room No 04(Court Building Annexe-1) Room No. 383 -
(e mail_- readermmOSwesig yinail com) ¢-mail - readermmOSmewestidgmail coim

03 20-12-2020 Sh. Rakesh Kumar-11 M M %\h :;cqnl; 1;1:“.:., P; ‘\T == |

(SUNDAY) Rio H NO 702, Block B, Judicial OMicers Flats, | R/o 49, 1* Floor, Indra Vihar, Mukhenee Nagar. |
Sector-26 Rohini Delhi Opposite Delbs University International Guls |

Room no JI6A Hostel, Delhi |

(e mail » mmOSwestdgmail com) Room No 252 [

(¢-mail - mmahilacountdwestigmal comy |

04 | 25-12-2020 Ms Gabia Puniya, MM Sh P Bhargav Rao, MM T

(CHRISTMAS R/o Flat No 104 Type-V Karkardooma Court R/o House No C-2, Block B-1, Khasra No
. DAY ) Residential Complex Shahdara, Delhi 87672, Sant Nagar, Buran, Delhi - 84 |
Room No 353 Room No 03(Court Building Annexe-1) |
(e-mail - court3SSihciigmail com) (¢ mail -mmniactd Iwest@gmailcom) ]

05 | 26-12-2020 Sh Manish Jain MM Ms Charan Salwan, MM )
(WINTER R/o BU- 79, Mtampura Dl Flar No 206, 2™ floor, Serta) Apartiments
VACATION) Room No 341 Rajouri Garden, Delhi - 110 027 |

(e-mail - readermm | westi@gmail com) Room No. 101 First Floor (Court Building '
Annexe-11)
(e-mail - mmniactO2westi gmarl com)

07 27-12.2020 Sh P Bhargav Rao, MM Ms Deepika Thakran, MM \
(WINTER R/o House No. C-2, Block B-1, KhasraNo R/o 49, 1* Floor, Indra Vihar, Mukherjee Nagar, |
VACATION) 8767, Sant Nagar, D;rand, Dcl:t R =) l 3;‘90\'11&0!;1m University International CGiils

Room No. 03(Court Building Annexe-1) ostel, i
(e mail .mmniact0 1 west{hymal com) Room No 252
(e-mail - mmahilacountdwest dgmal com)
08 28-12-2020 Ms Senam Gupta, MM Sh. Aakash Sharma, MM
(WINTER R/o U-73, LI Capital Green, Shivaji Marg, R/oH No C-55, 2™ Floor, Chander Nagar

i VACATION) Delhi -110015 Janakpun New Dellu-110058 .
Room no |58 (e.mail -kkjudicialoflicer2020/4gmail com) |

(email - readermmO2westigmail com) o ﬂ\‘

9 20.12.2020 Sh Ompal Shokeen, MM Ms Charan Snls'\."an. MM |
(WINTER Rio H. No 3B4, Mangol Pur Kalan, Delhi-11008S | Flar No 206, 2™ floor, Sanaj Apantments i
VACATION) Room No Roomno 103 First Floor (Court Rajoun Garden, Delhi - 110027 1
Building Annexe-11) Room No 101 First Floor (Court Building .
(e-mail- readercourtni044jgmail com) Annexe-11) !
(e-mail - ?mn;ncllencsx'u.gmml com) |

MN
0 30-12-2020 Sh Abhinav Pandey, MM, Ms T!mll ingh,
l (WINTER R/o House No 152, Block No 23 Lodhi Colony, | Rio F-36, First Floor, Lajpat Nagar, Part-11
VACATION) Najof Khan Road, Opposite Lodhi Colony Dell
Raslway Station New Delhi-03 Room NO. 245 R
Room NO. 268 (e mail--mmmahilacourtOIwest igmanl com)
¢ mail ~ rendermmO4 west@ymail com) e
3. 'h. MM Ms. Neha Pandey. M M i
1 31-12.2020 Sh Sukhjeet Singh o R/t Flat No. 503 Block B Judicial officer’s
(WINTER Room No 20, Judicial Hostel, Delhi Judicia O e Sechne 26, Rohinh Do
VACATION) Academy, Sector-14, Dwarks, Delhi :n-:‘c:;-N;mv - '
Room No 102 First Floor i 0::“” " mm03westGgmail com) i
(Court Building Annexe-11) »- TORPE
& mail -nisct03west@gmail com) ~ChhaVi o e

“
KagBt e



3.
. aforessid work, if
1) In addition to aforesard work, (T any other matter af uryent nature is received on
next day, the same shall be looked after by the Duty MM ' holidays efler count hours end before 10 (<) am of

2} 1t is clanfied that on working days, all the Bail Applications and Superdari applications shall hy !
court, preferably thiough VC /Wobwex as por the rules of Hon'ble High Court of Delhy i tlu-::'wdw 1Y SEHo0nt B ey enowid

3) Bail applications’ Superdart applicatians niay be sent 10 the converned arcn MM /duty 1AV st emanl id of (he said cour o
Annexure " A” A ot

4) Application under 200 Cr P C /D VAcULxecution may be sent 1o the concerned area MM wi email id of the said court ws per
Annexure “A” ¥

$) Every fresh application should contain mobile numberemail id of Ld. Counsels/lingants

. ) Al other miscellancous applications urgent applications in pending investigation (where charge soeet has not filed) i
shall be looked after by Ld Duty MM of the day 000 500 O ) Pt

7) For recording of statement w's 164 CrPC, the concerned Ld Duty MM may, instead of  chumber, use the Courr Ioom
Vulnerable Witness Deposition Room or ether appropriate room in the Court Complex or through Cises Webex Platform o ensure

nonms of social distancing

8) Al the Ld MAs) shall comply the directions received fiom time 10 time regarding disposal of the work from Foaa't Hiph
Court of Delhi and from Ld Distiet & Sessions Judye (West), Delhi

9) The Ld MMs deputed for duty and the stafl of their courts who will work on Holidays will b ertinled 1o avanl Specia) Casual
|.cave (Compensatory Leave) in lieu of the duty performed on such day (5) as per rules The special cdsual leave (compensaion b of
the MMs shall be routed through and afler verification by the undersigned The MMy while forwarding Ihe application of the <aff fiv
grant of such special casual leave (compensatory) shall venfy that the ofticia! concerned had actually worked ona particular it 1¢

101 All the MMs are directed to sincily comply with the directions passed by the Hon'ble High court of Delle i W1l
§6171907 titled U S Pandey, President of WA S Vs U O 1 & Oy while performing their duties as Duty M M

11) Stall of concemed Duty MMs shall fix YC/Webex meeting with all pasties in advance and reader of 151 day Duty MM <rall el
in advance to the s1alY of next day Duty MM to fix meeting through VC/Webe reganding pending; applications

121 All the link MMs of the Duty MMs of the day shall ccinain avalable to take over work in case duty MM isare unable to parfiim
duty on that duy. On holidays In case Duty MM-1 has 10 leave court for inquest ete then his link MM shall toke over the duty an
receiving such information, till 3 pm or disposal of work 1 court, whichever ts later 1t is also ordered that an such case 11 0y Link
MM joint the duties he'she shall hold the court from the coun room of regular Duty MM-1/Duty MM-11 and shall be assiste: by ihe
stafT of Duty MMs on that day as the case may be However the work after that wall be taken up by regular Dury MA-1

13) For heanng through VC/Webex meeting, fules of Hon'ble High court of Delhi shall be complied with

14) In pursuance of the ofMice order of Ld  CMM, Central, Tis Hazan Counts, Delhi, bearing no 11042

N1M'CMM-CI:NTRAI.-SS.‘DMF_‘O:U Dated 27-11-2020 1t 15 ordered  that the fresh arrestees shall not e produced v st
comples before § 00 PMand they may be produced after $ P before the Duty MM of the day at herhis residence-cur otlice

(after Spm )

< 18) 1 is clarified that on holidays, if one Duty MM{of one group) 1s assigned a number of statements w's 164 CAPC for secontng: and
he/she is held up i recording statements u's 164 CIPC whereas the other Duty MM (of the other Group) s free 1o fovond the
statement then the First Duty MM <hall be at liberty 10 mark the statement to the Second Duty MM to record the same so hat the

witnesses ane not kept wating in the court complex
« Degitally vgned
Chhavi vo.
Kapoos

SRAPRRAGRL.
Chilel Metropolitan Magistrate
West District, Delhi

NO f{l(—"ﬁ 1(33 CMM(WestVDR/THC2020 Dated 2%:1-2020

Copy forwarded for information and necessary sction 1o -
01 The Hon'ble Registrar General, High Coun of Delhi, New Delly

Through Hon'ble Prncipal District & Sessions Judge. (Weal) Delin
02 The Hon'ble Principal District & Sessions Judge, (HQ), Delln
03 The Hon'ble Principal District & Sessions Judge. (West), Delln .
0 The Hon'ble Principal District & Sessions Judye, Shahdra, Fast, North-East (KKDYNorth, Norh-West(iRohint ) South-West
(DwarkaySouth, South-East, Siket/PHC Rouse Avenue DelhvNew Delln

05 The ofMicer Incharge, Pool Car, Tis Hazan Courts, Delln ) N
06 The CMMs, all District, Delhi/New Delhi, Centrul, Shahdra, East, North-East (KK Dy North, North.West (Rohind

/South-West (Dwarka)’ South, South-East (Sakel VIPHC, Rouse Avenue DelhiNew Delh
07 The ACMM Metropolitan Magistrates, West Disinct Tis Hozan Courts Complex, Delhi
(% The Director of Prosecution, Trs Huzan Courts. Dell

(9 The Commissioner of Police, Delhi

10 “The | G (Prison), Tihar Jail, Delhi/New Delhn

Il The Secretary, Bar Association, Tt Hazan Courts, Delm ‘
12. The Supdt. Jail, New Delhi/Lock-Up Incharge, Tis Hazar Courts, l?clln

13. The Admn. Officer(Jud!), Hindi Department, R No. 237, 1is Hazari Counts, Delhi

Contd. . 4



14. The Law Officer, Tihar Jail, Dethy/New Dethi

IS. For uploading 0n LAYERS
16 For Uploading on centralized web-site through LAYERS

17. The Video Conferencing, R No. 16, Tis Hazan Courts, Delhi
|8 The Admn OfficertJudl) Judicial Branch, General Branch, Care Taking Branch (West), Tis Hazan Courts, Delhi

19. The Reader 1o CMM West District, Tis Hazari Cousts, Delhi
20 The Cash Branch, West Distriet, Tis Hazari Courts, Delhi. £ e dead
21. PS 10 District & Sessions Judge (West), THC, Delli. Chhavi :y"’c,,h'rm"zm
e . K Date: 2020.11 28
aPoOOor 1a1530.0520

Chiefl Metropolitan Magistrate
West District. Delhi






